
THE GAUHATI HIGH COURT AIGU!^'AHATI
O{C# COURT OF ASSANI, NAGALAND, IVIZORAI'I AND ARUNACHAL PRADESH)

Fro rn

To,

Sub:-

Shrl Saptarshl Garg,

It. Registrar (Vigila nce),

Gauhati High Court,

Guwahatl.

Smtr. Shabnom ChoudhurY

District & Scssions Judge,

Bajali.

NO.H c.vII-104 t2001/3086 IA

rL
Dated Guwahati, the t2 Aprll,2073

Ref:-

Earned Lcave

Your letter No. Dl/BlAi 20231844, dLd 03 04 7023

wrth referencc to the above, I am directcd to inform you that you have been

granted 19 days Earned Leave from 24 'O4 '2023 to 12'05'2023' along with station

Lrr" p..*irrion, with the official vehicle, at own cost' from the evening of

lg.O4.2O23 till the morning of 15'05'2023 (prefixinq 20 04 2023 to 23 04'2023 and

suffixing13.05.2023to14.052023),subiecttosubmtssionofyourLeaveAdmlssibility
Report. Further, you havc been dlrectcd, to hand over charge to thc Chlef ludicial

l4agistrate cum Civil Judge & Ass stant Sessions Judge and in her absence to the next

[4 ada m,

senior most ludicial Officer before proccedrnq on leavc

Yours faithfullY,

eL[-
]T. REGISTRAR (VIGILA NCE)

NO .HC.VII -104 2001 3087 -3088/A dated I a' o q' LtL3

The Prlncipal Accountant Gencral (A&E), Assam' Beltola' Guwahatr-29' for

information. Copy of the applicatlon in prescribcd format is sent herewith'

. REGI

Me

Copy to

l

The Pro;ect Manaqer, Gauhatl Hiqh Court'

4-
T VI LANC

{


